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Parties are represented by their respective proxy counsels. As the original
counsels are out of station. So, he could not available, due to late running
of the Train. Therefore, the case is now adjourned for hearing on 28"
Nnvember; 2017.

The matter be listed on 28" November, 2017.

Date: 10/11/2017 H.P. Chaturvedi, Member(Judicial)
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